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GOVERNMENT OF TAMILNADU 00
WATER RESOURCES DEPARTME AU

From

Er.V. Veeralakshmi M.E.,
Superintending Engineer, WRD,(i/c)
State Dam Safety Organisation,
Chepauk, Chennai-5.

Email id : tndamsafety@gmail.com

To
The Member
State Level Environ ment lmpact
Assessment Authority (SEIAA) -

vlTamil Nadu,

3'd Floor, Panagat Maaligai,
No.1, .Jeenis Road, Saidapet,
Chennai - 600 015.

Lr.N o. / F.3 / Dam Safety Act / sDSo / AE lv I 2023, dated 02.07.2024

Sir,

Sub:

Ref:

TNWRD - State Dam Safety Organization State Level Environment
Impact Assessment Authority (SEIAA) - TN Clarification regarding
safety distance around the Mettur Dam for carrying out the mining
activities - Details Requested by SEIAA - Report furnished - Reg.

1. Member secretary, SEIAA, chennai, Lr.No. SEIAA-
TN/F. No.9.78 1 /L egall2024 dated 05.03 .2024 add ressed to this office.

2. Executive Engineer, WRD, Mettur Dam Division, Mettur, Lr.No.120 m I
DB / JDO 1 I F.214 (DS) I 2024 dated 02.04.2024 addressed to this
office and copy marked to the Chief Engineer, WRD, Trichy Region.

3. The Chief Engineer, WRD, Trichy Region Letter No. 133M / AE-lt / F.38
(Mettur General) 12024, dated 10.05.2024 addressed to Director, NIRM.

4. This office Letter No.86 M / F.3 / Dam Safety Act / SDSO / AE tV /
2024, dated 26.04.2024 addressed to SEIAA.

5. The Chief Engineer, WRD, Trichy Region Letter No. M / AE -ll t F.38
(Dam Safety) 12024, dated 25.06.2024.

********

ln the reference Ietter 1't cited, it has been informed that the project
proponent, Thiru. MP.Shanmugaraja has sought Environmental clearance for
the proposed Rough Stone Quarry located at a distance of 1.8 Km from the
Mettur dam and requested this office to provide information on the
recommended safety distance that should be maintained around the Mettur
Dam from the said rough stone quarry boundary area.

f n this connection, it is informed that as per Dam Safety Act 2021, the
State Dam Safety Organisation provides guidance for the Licencees / Dam
Safety Units on "surveillance, inspection, operation and maintenance of the
specified dam for prevention of dam failure related disasfers and to provide for
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institutional mechanism to ensure their safe functioning and for matters
connected therewith or incidental thereto". There is no information in Dam
Safety Act, 2021 regarding carrying out of mining activities near dam site.

The 4 Regional Chief Engineers, WRD viz., Chennai Region, Trichy
Region, Madurai Region and Coimbatore Region are the owners for the total g0
WRD dams and Chief Engineer, Hydro, TANGEDCO is in charge of 3g
TANGEDCO dams in Tamil Nadu as detailed below:

Since, the concerned Regional Chief Engi neers are in charge for
carrying out mining activities near dam site & any other activities related to the
dams, the letter 1tt cited was communicated to chief Engineer, Trichy, wRD to
furnish detailed report for stone quarry operations in nearby area of Mettur
Dam.

However the Chief Engineer, WRD, Trichy Region in the reference
letter Sth cited has senif, ftre detailed report stating that if the stone quarry is
permitted to operate in S.F.No 140t1 & 140t2 in Moolakkadu Village in Mettur
Taluk, it will affect the seismograph readings in Mettur Dam which will lead the
disintegrity and loss of stability of Mettur Dam Structure. Hence, the Chief
Engineer, WRD, Trichy Regionfib firmly insisted that the mining operation and
other activities nearest to the Mettur dam is not permitted. A copy of the
reference letter Sth cited is submitted herewith for favour of information please.
Further, it is informed that to avoid any delay, Regional Chief Engineer may be
contacted directly.

,gtate D J;i sn# ffi fl I Ef;Ll,,T ?^,
1. Copy submitted to the ctri", ffitil"er, wRD, operation and Maintenanceand State Dam Safety organizition, Chepauk, Chennai -5 for favour ofinformation.
2' Copy submitted to the-Chief Engineer, WRD, Trichy Region, Trichy forfavour of information & further foll6w up action. The Chief Engineer, TrichyRegion is requested to continuously monitor that no legal / illegal activitiesare not carried out nearby WRD stiuctures especially Jams and to ensurethe safety of the dams as per Dam safety Act, 2021.3' Copy to the Superintending Engineer, \ruRD, Upp", Cauvery Basin Circle,Salem for information and nLceslary action.4' Copy to the Executive Engineer, Wno, Mettur Dam Division, Mettur andnecessary action.

Chief Engineer, WRD No.of dams
Chennai Region, Chennai 28

Trichy Region, Trichy 6
Madurai Region, Madurai 32

Coimbatore Region, Coimbatore 24
Total 90
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{ WATER MT$OUft.SE$ CIEPARTIKIEHT

ToFrom
Er. M^ $ubramanian, BE.,
Chief Hngin*er, WRD.,
Trichy Region, TrichY - f$.
Fhane No: 0431-?331411
Fax No: S43t-2331148
E" mail-lD: cetrydb@hotmail"cotYt

$ir-

The Sr.rperintending Engineer, tlt'fiO,,

$tate Dam $afety Organization,

Ch*pau,k,
Chennai-05.

Letter. No:- M/ AE-ll / F. 3S {Dam $afety} {2fi241 Date: .'06"2$24

$ub THWRS State fiam $af*ty Organlzatisn $tate Level

Environrnent lmpaet Aexessnnsnt Authority {SEIAA} * TIU *
Safety distance around the Mettur Dam for carrying sut ths

minlng activities * Detailed report - $cnt - Regarding.

1" Mernb*r $ecretary, $tate Lev*t Enviranment lmpact

As**ssment Authority, TamilNadu, Chennai Letter t{o. $EIAA I

TN I F,frlo. STB1 I Legal t2fi24 / dated 05.SS.2S24.

?" The $pe*ial Chief f;ngineer, $tate Dam $afety Organization

(SSS0}, WRD, Chepauk, Chennai*05 Letter No. 46M I F.3 t

Sam $afety Act I $nSO / AE-IV I ?:A23 / Dated 13.S3-2024.

3. This sf,fice Lett*r,No. 455$E / Af-ll / f "36, (Dam Saf*ty ) I

2024 I Dated "I4.CI4.3SI4. (addressed to Executive Engineer,

WRS", Mettur ilam Division, Mettur)

4. Executive Engineer, WRD., Mettur Dam Division, Mettur

L*tter No" 12*l\i / SS I Jn0-1 1 F" 214(SS) I 30?4 I Sated

02.04.2S24,

fi- Spe*ial Shiet ,'H*gins*r, WRD., $tate Sarn Safety

Srganlxation (SD$O), WRn, thrpauk- Ohenn*i*$5 Lettsr No, $il

I F.S I Dar* Saf*ty Act I $DSO / AH-IV I 2*23 I ilated

15.M.?024.

Ref

*t*-+**+**,t$*

ln ttr* : r#Jsl.Bnss lett*rr a.ft *it*d, .fie Ex*cutivp Hngineer, \AJR$,, M*ttur Dam

Sivision, Mettur has subnritted the detailed report on the abovr subject as fnllows.

-t-
p"t.o
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tha Yea r 1925-1934 and it is

e quarry ir
Tha Mettur Darn was Csnstructed during

The ProPasal rough ston

m District
NavaPat$ village of Mettur Tatuk' in $alem District'

of Sllattur Taluk h $ale

Tha ProPosed Quarry site

& 141t2in $A*olakkadu village

is surrounded by Patarnalai reserue forest on three sides anc
situatod at S'F' No' 140/1

the fourth side is nearer to $tanleY Reservoir water sPread area. The aerial distance

between the ProPosed rcuglt stone quarrY site and the water sPread area is 1'25 km

The road distance besreen Mettur Darn bodY wall and the Propssed 
guarry site is 4,4{

Km. The aerial distance between Mettur Oam body wall and ttre Proposed 
quarrY site ri

3.40 Km- --- **n :ir r/orv na8rar t4.40 kmlto tha Mettur Dan

The propo$ed rough stone quarry *ite is very nafi

body wa* and water spread area* Bue to the $flining activities' the 90 years old dam ma\

get affected and also rhe inflow from Palarnalai reserve forest ts water spread area ma)

get deviated. carrying out nnining CIperation n&ar to Mettur Dam bo y uall' tlre integritl

and stab$ity of Mettur sam may * o:,:nsured' Also blasling in near by quarrY srtet

w,r affect the readings recorded in sei*mografh and accelerograph tixed in the Dan

body wa* to study tha seisrnic activity in the surroundings of Mettur ilam' Hence' tht

mining operation and other activities nearest to the Mettur Dam is not advisable"

rn this regard- we are furnishing the additional details on seisrnic status t

frrettur Bam rep*rted by Dam $afety ReuierN panel durlng February 2020'

The Dam sita de*Pit'e being located in Zone ?of the $eismic eonation map of lndi

(BlS 18S3- Paret I'

faults and shears

2003), tfre rocks of thi* region is

[rlostlY oriented in NE/SW

fansacted bY number of mait

and E-W directions' ThrouE

lineaments
could be of Proterozic (2500 * 500 mitlion Year*) agt

rfiany of these crustal weak zones
times since that Period due crustal movemen:

theY rnaY be tectsnicallY reactlvated rnany

of acfive fault {u'reak rones) surroundin

and stres$e* accurnulatiart . Hence, the existence

the darn sit* area can be dietinct PorsibilitY $he afiached Geologrcal

referred). ln the last 100-12$ Years rnany low and moderate magnitude earthquakt

tMag 3 to 5} have occuned in the arsa north and northeast of the dam site at tl

Krishnagiri - TtriruPatthur segment and at the border esns of Tamil F{adu and Karnatak

minor seismic incidences har

ional rcck UFewhere the reur
changea graduallY' A few

during 1900, a mair

atso been rePorted vBry rlore to the Prni*ct site" Moreover'

earthquake sf rragnltude $ affsu

document can t

of t 50 krn frarn the dam sit*

rred at Coimbatore area which is located at the distanc
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*3,

Ssnsidaring the a$e uf th* darn of pr*sen*e of nurnersus tectonic shears- fault$,
lineamant zcnes in and around tfre darn sit* area, it is advi*ed to install a seismograph &
Accelerographs at the darn to r*cord the earthquake related vibrations and analyze the
data' It is also necessary to canduct site specific seisrnlc hazard analysis to arrive at the
expected ground acceleration for the possible maximum credible earthquake that can
occur on existing faults of the area.

Based on the seismic hazard analysis, the existing de*ign parameters may be
rechecked and the required saf*ty and strengthening shnuld he incorporated for the
*tructure if needed.

Based on above D$HP r*ptrt, the Seismograplr & Accelerugraph instrume,nts were
inrta{l*d at Darn site and readings are bsing rnonitored. If the stone quarry is perrnitt*d
to cperate in $.f. No f 4fi11 &t4ftfI in fr#oolakkadu village in MetturTaluk, It wil affect the
*ei*m*graph reading* in Mettur d*rn which wlll Nead the th* disintegrity and Loss of
*tahility *f lideHur ilam structure. Hencs, Nt io frrmly Insi*ted that th* mining operation
snd athsr actfvitis,s fi*ar*st ts the Mettur Dara is not permitt*d"

Encl: Copy of reference letter 4th cited

ivsrrier*-nffi,
. Trichy Region, Trichy ?0,
.h'v
Uh/'

#fu\-'e''\
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-. APHr/ 2[24

Water Resources Department Supdt.

L,T l

rq/
The Special Chief Engineer, WRD.,
State Dam Safety Organisation,
Chepauk,
Chennai-5

I
* *

From
Er. B.Sivakumar, M.E.,
Executive Engineer, WRD.,
Mettur Dam Division,
Mettur Dam-636 401. be,Y

lr.tto\*J)€,--b -rDB-t-JDo 1 / F. 21 4(DS) t 2024/ Dt.0 z 04.2024

F*fiE.E.

A.E.E.

Sir,

Sub: TNWRD State Dam Safety Organization State Level
Environment lmpact Assessment Authority (SEIAA) TN
Clarification regarding safety distance around the Mettur Dam for
carrying out the mining activities - Details requested by SEIAA -
Submission of details - Reg.

1. The Special Chief Engineer, State Dam Safety Organization
(SDSO), WRD, Chepauk, Chennai - 05, Letter No.46M/ F.3 /
Dam Safety Act / SDSO / AE-IV I 2023 / Dated 13.03.2024.
(Addressed to the Chief Engineer, WRD., Triehy Region,
Trichy)

2. The Chief Engineer, WRD., Trichy Region, Trichy Lr
No.455SE / AE-ll / F.36 (Dam Safeg) 12024 / Dt.14.03.2024.

3. The Superintending Engineer, WRD., Upper Cauvery Basin
Circle, Salem-7 Endt No.231 EE I DB / DO.1 I F.Dam Safety /
2024 I Dt.21.03.2024

4. The Assistant Executive Engineer, WRD., Stanley Dam Sub
Division, Mettur Dam Lr No.12024 / F.55 / A.E.E / SDS I
Dt.01 .04.2024

Ref:

The detailed report on the above subject at the site of proposed rough stone

quarry over an extent area of 0.64.5 Ha of patta land located at S.F.No.14011 & 14112 of

Moolakkadu Village in Mettur Taluk of Salem District after lnspection is furnished below.

The Mettur Dam was constructed during the year 1925-1934 and it is located in

Navapatty village of Mettur Taluk in Salem District. The Proposed rough stone quarry is

situated at S.F.No.14011 & 14112 in Moolakkadu Village of Mettur Taluk in salem

District. The Proposed quarry site is surrounded by Palamalai reserve forest on three

sides and the fourth side is nearer to Stanley Reservoir water spread area. The aerial

distance between the proposed rough stone quarry site and the water spread area is

1.25 km. The road distance between Mettur Dam body wall and the proposed quarry

6D:\DB File 2021\DB cvlr 2024\214(DS).docx
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site is 4.40 Km. The aerial distance between Mettur Dam body wall and the proposed

quarry site is 3.40 km.

The proposed rough stone quarry site is very nearer to the Mettur Dam body wall

and water spread area. Due to the mining activities, the 90 years old dam may get

affected and also the inflow from Palamalai reserve forest to water spread area may get

deviated. Carrying out mining operation near to Mettur Dam body wall, the integrity and

stability of Mettur Dam may not be ensured. Also blasting in near Lry quarry sites will

affect the readings recorded in seismograph and aceelerograph fixed in the Dam body

wall to study the seismic activity in the surroundings of Mettur Dam. Hence, the mining

operation and other activities nearest to the Mettur Dam is not advisable. The rough

stone quarry site map and lndex map of Mettur Dam is attached herewith for your" kind

information and necessary aetion please.

Enel:

2" Catchment Area Map - 2Ners

3. Water Spread area map - ztric' s Executive Engineer, WRD,
cttur l-lam Division , Mettur Dam-{

7D:\DB File 2021\DB cvlr 2024\214(DS).docx
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District : Salem

Taluk : Mettur

Village : Moolakkadu [91

Survey No : 140

Area : Hect 02 Ares 28.50

Scale:L:1,534
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Taluk : Mettur

Village : Moolakkadu [9]

Survey No : L41

Area : Hect 02 Ares 8.50
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District:Salem Survey No : J.40ll

Area : Hect 00 Ares 29.00

Scale:1:562

Taluk : Mettur

Village : Moolakkadu [9]
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Taluk : Mettur

Village : Moolakkadu [9J

Survey No : L4LI2

Area : Hect 00 Ares 35.50
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